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(b) whether India is a beneficiary of this 
fund; and 

(c) if   so,   what   are   the   details   in   this 
regard? 

THE       MINIS IER       Ol        FINANCE 
(SHRI      Y.      B.      CHAVAN): (a)      
to 
(c) According to tl\e latest information 
available with us, the creation ol a fund by the 
Organisation of Petroleum Exporting 
countries for giving assistance to developing 
countries has not jet been finalised and is still 
at the stage of deliberations among the 
concerned countries. Until the finalised 
version of the scheme becomes available, it is 
not possible to indicate its' details or whether 
India would be likely beneficiarv   of  this   
fund. 

Remittances  by   Foreign   Equity   
Companies 

*7.V1.   SHRIMATI   MARGARET   
ALVA 

SHRI   N.   ('.  CHAUDHARI: 

Will the Minister of FINANCE be pleased 
to state the remittance made abroad by (i) 
Godfrey Phillips; (ii) Britannia Hiscuits Co.; 
(ii) Ciba of India: (iv) Colgate Palmo-live; (v) 
Glaxo Laboratories; (\i) I n d i a n  Tobacco Co. 
Ltd.; and (vii) Hindustan Lever Ltd., during 
the years 19T2-73 and 1973-74? 

THE   MINISTER   OF   FINANCE   
(SHRI 

Y.   B.  CHAVAN):   A   statement   giving  
the information   is  attached. 

  

 
International Flights via Calcutta 

*755.   SHRI   LOKANATH  MISRA: 
SHRI   K.   I'.   SINGH   DEO: 

Will the Minister of TOURISM \NI> 
CIVIL AVI VI ION  be pleased to slu'   : 

(a) win tin i Government have taken am 
i n i t i a t i v e  to have dialogue with foreign 
airlines to operate  flights via Calcutta;  and 

Mi, il    -o.   the   results   thereof? 

THE MINISTER Ol (TOURISM WD 
CIVIL AVIATION (SHRI RAJ BAHADUR): 
(a) and (b) The Government of India  will  
tveli "ii'   operation oi   scheduled 

aii-   services   by   foreign   carriers   
to/through Calcutta   in   accordance   with   
their  entitlements.   However,   it  is  for  the  
aii lines con reined   to  take   the  i n i t i a t i ve   
in   this   regard 
in   i. ii   best   comrnerical   judgement. 

Alligations against the firm operating 
Transport   Service   at   Palam   

Airport 

1345. SHRI SUHRID MULLICK CHOU 
DHURY: Will the Minister of TOURISM 
AMt CIVIL   AVIATION he pleased to 
Mate: 

(a; whethei it is a lad dial a private linn i. 
operating transport service lor domestic 
passengers at  the  Palam  Airport; 

(b) if so, since when anil tin nun, ,.:i tvhii     
II  is operating; 

 


